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In super-session of all earlier orders, the following Committees are hereby
re-constituted.at Rouse Avenue District Court Complex, New Delhi, consisting of the
following Judicial Officers/Members, with immediate effect-
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1 Computer C0mmittee l(rishna’Agrawa1g,‘gSpgl.Judge (PC Act) (CB1) Chairperson

Ms. Archana Beniwal, Presiding Officer, Labour Court 3 Member

i Sh. Sujit Saurabh, Presiding Officer, Labour Court Member M.
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hief Judicial Magistrate j Member
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: ddl.Chief Judicial Magistrate-03 i Member ,, _ ___,_,_,__ ___ _ _,_,$0.... ._. -..__ . . ., .. -....~ _.
13 2 committee to mqnitofl Sh. Amitabh Rawat, Spl. Judge (PC Act) (CB1) Chairperson
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J observe the reasons of delay Sh.Atul Krishna Agrawal, Special Judge (PC Act)(CBI) "1 Memberof cases pendmg for more _.—.__.e____.._ee._-._.-_.._.--...._.-t.-_._...w_._. _ ..._._-_...__...;;
than 2 yea]-5 hief Judicial Magistrate ‘ Member
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Q Committge to monitor the Sh. Artm Bhardwaj, Spl. Judge (PCAct)7 (CB1) (Coal Chairperson
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issued by *1" H°"’b1e Sh. Mohd. Farrukh, Spl. Judge (PC Act) (cs!) Member '
U Supreme Court of India in the ~-~~-~--~“—~~~ 1- -e

to mam of "safinderKumar S!‘-4*""“i*“"§5$*aW#'~ sPl1"““§??P°')EQFCBll.__._ ...__¥*"=.f3%¥*?t.,.
v5'CBI” 5 M A Judicial Magistrate-02-cum-ACJ Member
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However, all. the corr dflifiie e / liigh Court of Delhi, New Delhi shall be

routed through the undersi d. \
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) (Anju Bajaj Chandfia)/l
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___I._.. (gl

is Principal District & Sessions Judge
* -cum-Special Judge (PC Act) (CB1),

ii,//ll Rouse Avenue Court Complex,
___ C New Delhi.

N0.Committe/Gaz./RACC/2024/ I/§ 33 C’ g“ ll 7°?! Dated 0] at H 4.: PM
Copy forwarded for information and necessary action to :-

. The Registrar General, High Court of Delhi, New Delhi.

. The Principal District & Sessions Judge (HQs), Tis Hazari Courts, Delhi.
3 All Ld. Judicial Officers, Rouse Avenue Court Complex, New Delhi.

% The Website Committee, Tis Hazari Court, Delhi
5. The P.S. to the undersigned. A

All the Branch In-charges, RACC, New Delhi.
The Executive Engineer(Civil), PWD, RACC, New Delhi.

. The Executive Engineer(Electrical), PWD, RACC, New Delhi.
The Lockup In-charge, RACC, New Delhi.

10. The Police Chowki In-charge, RACC, New Delhi.
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Principal District 8: Sessions Judge
-cum-Special Judge (PC Act) (CB1),

Rouse Avenue Court Complex,
New Delhi.
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